The Tripura Farmers and Gardeners Training
Rules, 1979






AVVRLUERGIE O RTIpUTA,
Government of Tripura
o Agricufture Department. ;
Ne. B, 3(41yAgri(Tre)7778 = Dated, Agartala, the 28th Augnst, 1979,
T e NOTIFICATION
The Governor of Tripura has been pleased (o make the following rules to regulate the award of stipend for
training of farmers belonging to S.C. and 8.T. in improved Agriculture for farmer’s Sons other than SC. and S.T.
and gardeneys iliim%ﬂﬂf :.ﬁ,'.:-
SUORT IITLEAI‘\?DCQMM NCEMENT. L. (&) These rules may be cailed the Tripura Farmews:

e RN . and Gardeners Training Rules, 1979,
i . R - DO g

(b) They shall come inte force on and from the
first day of June, 1979,

The stipend shall be awarded for training of far-
| < mers belongf_ixgg{_ 10.5:C. and . 5:Trin improved Agri-
B ok o ‘ . culture aind farmers’ sons other than S.C. and 8.T.

YENUE OF TRAINING.

de oy . and Gardeners, o oy

' 3. The training shall be conducted jn the campus of
the Gram Sevak Training Centre at Lembucherra
or at such suitable places/institutions which Govt.
may decide,
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HIFGIBILITY.

O GF SELECTION.

EATH OF BTIPEND.

MUMBER OF STIPEND.

-

NUGRATION.

i

ACCOMMODATION.

21 ULATIONS OF THE INSTITUTION.

BOND.

- ELIMLOYMENT.

L pEND SANCTION AUTHORITY.
: . :

MODE OF PAYMENT.

L

4. (2) The candidates skall be permanent réé"iilgnts of

10

it

12

13.

14,

the State of Tripura.

(b) The candidate selected should be able fo read
and write Bengali/English.

(c) The annpal income of the parents or- guardian
of a trajnee shall not exceed Rs. 6,000/-

"The candidate for training shall be selected by the

Director of Agriculture on the recommendation of

_the PEO based on the recommendation of the

Gaon Pradhan. ‘The usual quota for S.C. and S.T.
candidates shall be maintained for gardeners.

'The candidate, while undergoing training shall be
entitled to a monthly stipend of Rs. 100/- from the
date of joining the training. The rate of _stipend
may be changed by the Government from time to
time.

The number of stipends during a year shall be
determined by the Government” on the basis of
requirement and funds available for the purpose.

Sibject to the fulfilment of the conditions of clause

(c) of rule 4 the duration of the stipend shall be as

follows — ‘

(i) For training of 8.C. & 5.T. 6 months.
Farmers in improved Agriculture,

(i) For training of farmers’ 6 months.
sons (other than 5.T./S.C:)
(iii) For training of Gardeners. 5 tmonths.

A trainco shall be provided with free accommoda-
tion within the campus of the trainidg centre and
staying there is compulsory. ‘

A trainee admitted io any course under these rules
shall abide by the rules and regulations of the
training institution. A trainee whoe fails fo abids
by the rules and regulatibns of the institution and/
or is not regular in attendance in his class or fails
to work may be expelled from the isstitution by
the Director of Agriculture on the teport of the
Principal of the training centrefinstitution.

A selected trainee and his parents/guardian shall

sign an agreement bond to the effect that the trajnes
shall not leave the: training coiirse in the middle of

. the session and that afier . completion of the train-

-ing he shall return to his farm for application of
the aequired knowledge in his field.

The Government shall in no way be responsible to

provide any employment to any trainee after com-
pletion of the training. ' 7
The Director of Agriculture; Government of

Tripura shall be competent to sanction stipend

under these rules. _ o :
Al payments of sgipend shall be made directly -
through the head of the training centre.

By order of the Governor,
D. P. Bagchi

Secretarvin the rnvt af Teilmara



